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INTRODUCTION

1. the Chairman, Estimates Committee, having been authorised hy 
the Committee present this Sixty-sixth Report of the Estimates Committee 
of the Second Lok Sabha on the Action taken by Government on the re­
commendations contained in the Fifty-ninth Report of the Estimates Com­
mittee (First Lok Sabha) on the Ministry of Transport— National Highways 
and Roads.

2. The Fifty-ninth Report of tlie Estimates Committee (First Lok Sabha) 
was presented to the Lok Sabha on the 27th March, 1957. The Govern­
ment furnished their replies to the recommendations in the report between 
August, 1958 and April, 1959. The Study Group ‘G’ of the Estimates 
Committee examined these replies on the 31st August, 1959.

3. The Report has been divided into four chapters :
I. Report
II. Recommendations that have been accepted by Government.

III. Replies of Government that have been accepted by the 
Committee.

IV. Replies of Government that have not been finally accepted by the 
Committee.

4. An analysis of the action taken by Govenunent on the recommenda­
tions contained in the Fifty-ninth Report of the Estimates Committee is 
given in Appendix IV. It would be observed therefrom that out of the 41 
recommendations made in the Report, 17*0% of the recommendations have 
been accepted fully by Government while 31*8% of the recommendations 
have been accepted partly. Of the rest, replies of Government in respea 
of 14-6% of the recommendations have been accepted by the Committee 
while those in lespect of 36-6% of the recommendations have not been accep­
ted by the Committee.

New D elh i— I ; H. C  DASAPPA,
The 25th October, 1959. Chairman,

K artik  3, 1881 (5aAa).
Estimates Committee.

(V)



Chapter I 

REPORT

The Estimates Committee in para 34 of their Fifty-ninth Report had 
noted with regret that the progress of road development programme of the 
ex-pan ‘C’ and ‘D’ States, Sikkim and N.E.F. Agency, particularly in An­
daman and Nicobar Islands, Sikkim and N.E.F.A. had not been very en­
couraging and had expressed the hope that more attention would be given 
to those areas during the Second Plan. The Government stated in reply 
that after the reorganisation of States, the Department of Transport was 
concerned only with the development of roads in the Union Territories, 
N.E.F.A., Naga Hills Tuensang Area and those in charge of the C.P.W.D. 
in Sikkim and that adequate attention was being given to the development 
of roads in those areas during the current Plan. They added that having 
regard to the availability of funds .and the capacity of the engineering 
organisations of those regions, the planned targets were satistaaory. WfnU 
the Committee appreciate the steps being taken towards development of roads y 
they feel that th^e is still a large leeway to make up in this reject in the areas 
referred to abovê  especially in the N.E.F.A.y Naga Hills wd Sikkim 
areas in view of their strategic importance. Theŷ  thereforê  feel that the 
Government should give grecuer attention to the development of roads in those 
areas and aim at raising the system of roads in those areas where possiblê  to 
the same level as attained bv other States by the end of the Third Five Year 
Plan.

2. In para 164 of their Report, the Commiuee had expressed the hope 
that the field trials on methods of stabilisation of desert sands would com­
mence without undue delay in order to benefit the neglected areas in Rajasthan 
etc. where there was shortage of not only road stone but also of water for 
construaion purposes. This suggestion was based on the information ftir- 
nished to the Comminee during their examination of the Ministry {Vide Para 
163) that the work on the method of stabilisation of desert sands had been 
nearly completed and that it was'* ready for field trials. Nearly two years later, 
the Government have stated that the results of the experiment carried out in 
the premises of the Central Road Research Institute are still undei examina­
tion and that field trials would be carried out if the results warrant such ex­
periments. The Committee feel that the information furnished to the Committee 
earlier’ was not quite accurate and the information furnished now is rather 
vague.
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APPENDIX I
{Vide S. No. 27 in Chapter II)

ROAD AND INLAND WATER TRANSPORT COMMITTEE

New Delhi, Asvina 11, 1880.

Oaober, 3, 1958.

In order to ensure proper and planned development and to secure the 
maximum co-ordination between the various modes of transport, the Govern­
ment of India have decided to set up a Road and Inland Water Transport 
Advisory Committee. The main funaions of this Committee will be to examine 
problems relating to roads, road transport and inland water transport and to 
make recommendations to the Transport Development Council for final 
decisions.

Shri Raj Bahadur, Minister of State in the Ministry of Transport 
and Communications will be the Chairman of the Committee, which will 
consist of 15 official and 15 non-official members. While the official members 
will represent the different Ministries of the Central Government conneaed 
with transport and six Transport Commissioners/Controllers from the States 
selected on rotation, three of them being changed every year, the non-officid 
members are being drawn from interests direaly connected with the develop­
ment of roads and rond transport or inland watcrw v s and are being nominated 
on the Committee in their personal capacity. The names of the official 
and non-official members are as follows :—

Official Members :

Secretary, Department of Transport, Ministry of Transport and 
Commtmications; Chairman, Railway Board ;Secretary, Ministry of Commerce 
and Industry; Adviser (Planning), Planning Commission; Chairman, Intei  ̂
State Transport Commission; Financial Adviser, Ministry of Transport 
and Communications; Development Adviser, Department of Transport, 
Ministry of Transport and Communications; Coasulting Engineer (Road 
Development), Department of Transport, Ministry of Transport and Commu- 
nicatioas; Deputy Secretary (incharge of Road Transport Division), Depart­
ment of Transport Ministry of Transport and Communications; andTransport 
Commissioners Controllers of the States of Bombay, Uttar Pradiish, 
Madras, West Bengal, Bihar and Kerala.

The non-official members of the Committee are :
Shri B. V. V i^ , Vice-Chairman, Indian Roads and Transport 

Development Association; Shri K. G. Dayal, Vice-Chairman, Federation of 
Automobile Association of India; Shri Kxindan Lai, Secretary General AUr 
India Motor Union Congress; Shri L.P. Misra, Hindustan Motors Ltd.; 
Mr. Mr. A. E. L. Collins, Managing Dircaor, M/s. Ashok Leyland Ltd.; 
Shri T. S. Krishna, Messrs T. V. Sundaram Iyengar and Sons Private ltd .; 
Shri R. G. Saraiya, Chairman, Bombay State Road Transport Corporatioa, 
Bombay; Shri Osman Ali Khan, M.P.; Sardar Udham Singh Nagoke, M.F.J
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Shri D. P. Shaima, Ayurvedacharya, Patna; Shri T. Subramanyam, M.P.; 
Shri Liladhar Kotoki, M.P; Shri K. C. Chatterjee, Managing Director, 
Indian Shipping Co. Ltd., Calcutta; Mr. J. M. Parsons, Direaor, MacneUl 
and Berry Ltd., Calcutta; and Shri B. K. Gokhale, Chairman, Tungablwdra 
Board.

An officer of the Department of Transport will aa as Secretary of the 
Committee.

It is proposed to hold the first meeting of the Committee on November 
14 and 15, 1958, at Delhi.
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APPENDIX U

{Vide S. No. 9 in Chapter III)
Government of India

MINISTRY OF TRANSPORT : ROADS WING
Telegrams Jamnagar House,

ROADIND” Shahjehan Road.
No. PL-I2(3)/57 New Delhi-2, the i8th January, 1957.
From

Shri K. Ranganathan,
Deputy Secretary to the Government of India.

To
The Secretary to the Government of

(1) Andhra Pradesh, Public Works Department, Hyderabad.
(2) Bombay, Public Works Department, Sachivalaya, Bombay.
(3) Kerala, Public Works Department, Trivandrum.
(4) Madras, Public Works Department, Fort St., George, Madras
(5) Mysore, Public Works Department, Bangalore.
(6) Orissa, Works Department, Bhubaneswar.
(7) West Bengal, Development (Roads) Department, Calcutta.

Subjea: Linking of all ports with the nearest main road.

Sir,

I am direaed to say that the Estimates Committee of Parliament have 
8Ugg»ted that all the major and minor ports in this country should be linked 
up with the nearest main road so as to facilitate movement of goods from and 
to the ports by road. While all the major ports in the coimtiy are direaly 
coimected to, or served by, national highways, there may be a number of 
other ports which are not so conneaed or served by national hi^ways or 
other main State roads.

2. It will be appreciated that for the fuU utilisation of the present 
and potential capacity of the large ntmiber of ports, other than major ports* 
it is essential that they should be connected with the nearest main road by 
good link roads wherever these ports are not situated on, or are not conneaed 
to, main roads. It is also important that the roads serving these ports should be 
capable of cateri^ to the present traffic emanating from, and moving to, the 
ports with provision for the anticipated increase in the traffic arising from 
the fUtuie development of the ports.

3. I am, therefore, to request that the State Government may kindly 
review the existing position and take suitable steps for providing new road
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oonnecdons to link all ports other than major ports in the State with the 
nearest main road and for improving the existing link roads, wherever 
necessary, as part of the State Plan within the expenditvire ceiling approved 
by the Planning Commission in the second phin. If provision does not 
already exist in the State Plan for carrying out such works and if their inclusion 
in the State Plan necessitates any revision of the Plan, the prior approval of 
the Planning Commission may be obtained to such changes.

4. The Government of India will be glad to have a list of all ports 
other than major ports in the State, together with their location and the 
following information.

(1) whether the port is situated on a main road or is conneaed to the 
nearest main road.

(2) the nature and condition of the existing road and the steps taken 
or proposed for improving it, if necessary; and

(3) the steps taken or proposed for connecting the ports to the nearest 
main road, w îerever they are not already so conneaed.

These particulars may kindly be supplied as quickly as possible.

Yours faithfully,
Sd/-K. Ranganathan,

Deputy Secretary to the Govt, of India
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Sd/- Section Officer, 
for Deputy Secretary to the Govt, of India.



a p p e n d ix  m
{Vide S. No. 31 in Chapter III)

MINISTRY OF TRANSPORT & COMMUNICATIONS DEPARTMENT 
OF TRANSPORT (ROAD WING)

CENTRAL ROAD FUND— Information required by the Public Accounts
Committee.

(i) Whether the entire expenditure incurred 
from the Central Road Fund is covered by a 
Vote of Parliament.

(ii) If not, the particulars of the expenditure not 
so covered and the authority charged with the 
responsibility for incurring such expendittire 
without a vote of Parliament.

5. Meanwhile the Public Accounts Committee had in para 15 of 
their Fifteenth Report discussed the constitutional propriety of levying a 
specific cess and transferring it to a fund for being utilised for earmarked 
purposes. The views of the Government of India were, after consultation 
with the Comptroller and Auditor General, communicated to the Public 
Accounts Committee in the Finance Ministr>'*s No. F. 5 (34)-BII 55, dated 
the 31st March 1958. It has been held that for so long as all taxes or cesses 
levied by any law are initially brought to account within the Consolidated Fund 
as revenue and all payments of equivalent sums to any fund or body are made 
by appropriation from the Consolidated Fund and all expenditure out of 
ad hoc funds under the control of the executive are ini*-*'*>- ~?ated as expen­
diture from the Consolidated Fund and remain subject^ 01 Jinary process 
of voting and appropriation by Parliament, the expenditure being reimbursed 
from the Fund to the Consolidated Fund, the procedure conforms to the 
essential requirements of full Parliamentary- control and no Constitutional 
impropriety is involved. Accordingly, in order to rectify the lacuna in the 
present budgetary procedure in respect of the Central Road Fund referred 
to in the concluding portion of para 4 above, it is proposed to get the grants 
made to the States from the Central Road Fund voted and included in the 
Appropriation Bill like any other c.xpenditure from the Consolidated Fund of 
India. An equivalent amount will be shouTi below the Demands for Grants 
as recoveries from the Central Road Fund. The revised procedure will be 
introduced with effect from the Budget Estimates for 1960-61.

f Ministry of Transport & ('ommunications (Department cf Transport—  
Roads Wing) O. M. No. 6-29(56)58 dated the 16th June, 1959]
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APPENDIX IV

ANALYSIS OF THE ACTION TAKEN BY GOVERNMENT ON THE 
RECOMMENDATIONS CONTAINED IN THE FIFTY-NINTH 
REPORT OF THE ESTIMATES COMMITTEE (FIRST LOK SABHA)

1. Total number of recommendations . . . .  41

2. Recommendations accepted fully by Govenmienr (Vide
recommendations in Chapter II)

Number .......................................................7
Percentage to total . . . . . .  I7'0%

3. Recommendations accepted partly or with modifications
iVide recommendations nos. 1,2. 10. 15, 25. 26, 29, 32,
34> 35y 36. 39. 41 in Chapter III)

Number . . . . . . .  13
Percentage to t o t a l ..............................................31 -8%

4. Recommendations not accepted by Government but replies
in respect of which have been accepted by the 
Comminee (Vide recommendations nos. 9. 13, 23, 30,
31, 37 in Chapter III)
Number ....................................................... 6
Percentage to total . . . . . .  i4-6“o

Recommendations in respect of which replies of Govern­
ment have not been accepted by the Committee (Vide 
recommendations in Chapter IV)
Number ............................................. 15
Percentage to t o t a l ..............................................36-6%
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